
In theTCe ntral Administrative Tribunal 
Calcutta Bench 

.N6.360 of 1998 
(A No.7 of 1997) 

Present : Hon'ble Mr. D. Purkayastha, Judicial Member 

S.D. iaimiki & Ors. 

- 	 Vs. 

Ministry of Defence 

or the Applicant : W 	B. Mukherjee,. Advocate 

For the Respondents: Mr. U.S. Mukherjee, Advocate 

Heard on : 17-998 	 Date of Judgement : 179..98 

ORDER 

Heard l. Advocate for the applicant over an application 

filed bythe applicpnt for correction of the caise title of the app1i 

? catjcnr both the applicants No. I & 2 are required to be represented COP  

by natural uardian'motherrnt Sonaili Devi Baiki who is the applicant 

No;1 in this case. Accordin1y, application is allowed. Respondents 

filed reply in Original Application. So, MA 360 of 1998 is disped of. 

The case is fixed for hearing on 18.11.98. 

( D. Pastha ) 
Member(J) 


